Form A

PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF V-ACCURATE
MANAGEMENT SERVICES PRIVATE LIMITED
RELEVANT PARTICULARS

1. | Name of corporate debtor V-Accurate Management
Services Private Limited
2. | Date of incorporation of corporate debtor 12/06/2009
3. | Authority under which corporate debtor is | Company incorporated under the
incorporated / registered Companies Act, 1956 registered
with Registrar of Companies,
Maharastra (Pune).
4. | Corporate Identity No. / Limited Liability | U74910PN2009PTC134135
Identification No.of corporate debtor
5. | Address of the registered office and principal | Vidyadhar Heights, 6th Floor,
office (if any) of corporate debtor GarudGanpati  Square, Narayan
Peth, Laxmi Road, Pune MH
411030 IN
6. | Insolvency commencement date in respect of | 09/03/2021
corporate debtor
7. | Estimated date of closure of insolvency | 05/09/2021
resolution process
8. | Name and registration number of the | Ritesh Raghunath Mahajan
insolvency professional acting as interim | IBBI/IPA-002/1P-N00048/2017-
resolution professional 2018/10132.
9. | Address and e-mail of the interim resolution | B- 203 Devgiri, Ganeshmala,
professional, as registered with the Board Sinhagad Road, Pune- 411030,
Maharastra.
Email:riteshmahajancs@gmail.com
10. | Address and e-mail to be wused for|B-203 Devgiri, Ganeshmala,
correspondence with the interim resolution | Sinhagad Road, Pune- 411030,
professional Maharastra.
Email:vaccuratecirp@gmail.com
11. | Last date for submission of claims 23/03/2021
12. | Classes of creditors, if any, under clause (b) | Not Applicable
of sub-section (6A) of section 21, ascertained
by the interim resolution professional
13. | Names of Insolvency Professionals identified | Not Applicable
to act as Authorised Representative of
creditors in a class (Three names for each
class)
14. (a) Relevant Forms and Web link:

(b) Details of authorized representatives
are available at:

https://ibbi.gov.in/home/downloads
N/A



https://ibbi.gov.in/home/downloads

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the V-Accurate
Management Services Private Limited on 09" March, 2021.

The creditors of VV-Accurate Management Services Private Limited are hereby called upon
to submit their claims with proof on or before 23" March, 2021 to the interim resolution
professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only at e-
mail addredd given against entry No. 10. All other creditors may submit the claims with proof
in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class in Form CA: [N. A.]

Submission of false or misleading proofs of claim shall attract penalties.

Mr. Ritesh R. Mahajan

Interim Resolution Professional Registration
No: IBBI/IPA-002/1P-N00048/2017-18/10132
Date: 11.03.2021

Place: Pune
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WESTERN RAILWAY
CORRIGENDUM TO e-AUCTION

Biocon Limited
CIN: L24234KA1978PLC003417

Pune
1259, Ronuka Complx. 206 Foor, M Road,
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Phone: +31 20 25532185125511027
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ction scheduled on | material wil also be held in March,
T610312021 of tha property | 2021 folk

ice: 20th KM, Hosur Road, Electranic City, Bengaluru,
Kamataka - 560100 T: 91 80 2808 2808; F: 91 80 2852 3423
Email: co. com; Website: com

PUBLIC NOTICE

This is to inform the public that the SEIAA
(State Level Environment Impact Assessment
Authority) has issued Environmental Clearance to
M/s. Biocon Limited. File no. SEIAA 70 IND 2020
dated 22-02-2021 for its expansion of|
iring capacity at Biocon Limited, 20th km,

belonging to the loan account of | |depot : Depot ! Divisions : SBI.
M/s. RC Construction is| Additional e-Auction program of
postponed to 20/03/2021 by the | March, 2021 : 31.03.2021. Depot

Competent Authority. The Ias( gﬂl‘w "n ch;urvt Dslw:!v Chief’
aterals Manager-Sabarmati
date for payment of EMD i fanKaccbarnay

cct No.
posipored from 151032021 1o GoT2e00377. Al sther tetma.and

1910312021, i rised Officer | | conditions will remain unchanged

of material Department

e r— L. www.wr.indianrailways.gov.in as

B Camara Bonk<f | |Gyos o wwwitope.govin o aucion
[y | portalfor

HosurRoad Electronic City Post, Bengaluru Urban
District, Karnataka State - 560100.

The Environmental Clearance issued by SEIAA is
available in the official websiie of SEIAA,
Karnataka (http://seiaa.karnataka.gov.in) &
MoEF & CC nic.in)

and copies are available with the State Pollution
Control Board.

ESSAR POWER (JHARKHAND) LIMITED -

In LIQUIDATION
U31101DL2005PLC211274

E: ION SALE NOTICE

Sale of Assets
1. Entire Plant and Machinery and other movable assets of
the under construction thermal power plant (2 x 500 MW) of
Essar Power (Jharkhand) Limited located at Tori, Dist.
Latehar, Jharkhand
2.MS Fabricated Sleel, MS Suiap and selected Plant and
Machinery upto 10,000 MT.
E-Auction on March 19, 2021 from 2 PM to 3 PM at web
portal of:
Call at +91 88285 76197 or Email at epjl.lg@gmail.com for
more_information. Detailed Sale Notice uploaded on the
website: www.epjl.co.in
For Essar Power (Jharkhand) Limited ~ In Liquidation
Huzefa Fakhri Sitabkhan, Liquidator
IBBI/IPA-001/1P-P00031/2017-18/10115
huzefa sitabkhan@gmail.com, epjllq@gmail.com
Date : March 11, 2021
Place : Mumbai

Asset Recovery Management Branch, Pune. Dy. CMM / Sales
1259, Renuka Compla. 20d Fios, M Road, for PCMM_0719

e e |
Enal: & SZW@uni,abark o Like us on : Kdfacebook.comWesternRly

Phone: +31 20 2553218572¢
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Prudential Asset

To increase awareness about Mutual Funds, we regularly conduct
Investor Awareness sessions across the country. Schedule for]
upcoming “Chat Show” webinar is as below:
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7‘*’ GUJARAT ENERGY TRANSMISSION CORPORATION LTD.

8 H0. Sardar Pate Vidyut Bhavan, Race Course, Vadedara - 390 007

©TENDER NOTICE INVITING TENDERS OF GETCO CORPORATE OFFICE, VADODARA
ETCO: www. com Dept-GOG: j-epd.gov.in

Tender Notice No. ACE:Proc:TN - 19:2020-21

[A] PROCUREMENT : (1) ACE(Proc)/ E-2825/ FW & Conn./ 2021-22 (2) ACE

(Pmc)/! -2819/C & R Panel/ 2021- ZZ{G)M:E(Pmc)/I/E ZB’BI!I!EIIZ(JN-
22 (4) ACE(Proc)/ I/ E-2814/ Sub-Station Dist. Trans.2021-2:

[B] LINE : GETCO/ TR-1I/ TL/ 220kV/ S&E/ 2505 : Suply, Erecuon‘ Testing &

Commissioning of 220KV D/C Moti Gop - Babarzar Line on D/C Tower with

AL-59 Conductor with OPGW Cable - 18.374 kM on turnkey basis under

Kishan Suryoday Yojana

[B1]LINE : GETCO/ TR-1I/ TL/220kV/ S&E/ 2504 : Supp\y Erection, Testing &

Commissioning of LILO of one circuit of 2204V D/C SECL — Botad line at

proposed 220kV Vallabhipur S/S on D/C Tower with ACSR

FORM A
PUBLIC ANNOUNCEMENT

Limited

with OPGW cable having route length of 5.401 kM

[B2] LINE : GETCO/ TR-1I/ TL/220kV/ S&E/ 2506 : Suﬂmy‘ Erecl»on Testing &
Commissioning of 220kV LILO of one ckt. of 220kV DC A
at Patkhilori S/s on D/C Tower with AL-59 Conductor \vllh OPGW Cable -
21.65 kM onturnkey basis under Kishan Suryoday Yojana.

[B3] LINE : GETCO/ TR-1I/ TL/220kV/ S&E/ 2507 : Supply, Emcnom Testing &
Commissioning of 220kV D/C Shapar - Ghiyavad Lineon D/C Tower with AL-
59 Conductor with OPGW Cable - 42.360 kM on turnkey basis under Kishan
Suryoday Yojana.

[B4] LINE : GETCO/ TR-| IIITLIUDkWSEE/ZSGI Supply, Erection, Testing &
Commissioning of 220kV LILO of both ckt of 2z0kV D/C Bhimasar -
Charauva Line at proposed Vankada (N\chl#anual) /s on D/C & M/C Tower

Date Timings
| 12" March, 2021 03:00 pm | hitps:/fforms. gle/XCrhkLCm7pegHKY® |

Managing Director, Uttar Pradesh Forest Comoraion (UPFC) hereby invtes

1.F S0
CW) Certiication of Agro Fammers owned rees in 6 forest divisions of

inorporaed | moistered '"' » &,,?;E.::“.&L.’*““"
*mmzcamhm » )
affics (1 any) of corparate deblar Square, Nerayan Pefh, Laxmi Road, Pund
VH4110D0 N
d copoae deblor = =
reli - Babara Line @ sohton process

-8-Name—and—mgitation

ok BB
shvency pedssond acing as Registaton

wiith AL- (equivalent weight of AC: ) with 48F
UPBW Cable-1.99 kM on turnkey basis.
[B5] LINE : GETCO/ TR-II/ TL/ 132KV/ S&E/ 2509 : Supply & Erection for
Conversion of existing 132KV S/C Bharuch-Haldarwa Line with ACSR
Panther conductor - 6.920 kM into 132KV D/C lire with ACSR Panther
conductor on tumkey basis
IC] S/S : GETCO/ EPC/ 220KV Mera/ 184 : Supply. Erection, Testing and
commissioning of 220 KV equipments, & materials cn EPC basis excluding
civil works for 220KV Mera substation

Note : Bidders are requested to be in louch with our website il opening of the Tender,

[ —
v anestmata;

professiondl, as registemd with he Board s.w;&m,munm»nm—-
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[ sdes pm—— g
avalatie at
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Limited on 09t March, 2021.
The creditors of

\:Energy Saved is Energy Generated” Addl. ( )
NARENDRA INVESTMENTS (DELHI) LIMITED
N LESOSIMHISTTPLC258134

Tel No.: 022:25390 1D: ratenckainves mentdeii gmai com
: www narendramvesiment con

NOTICE OF THE EXTRA ORDINARY GENERAL MEETING

Regiter it 1. Karve Road,
O9p 0. Bedokar mswal Naugara, Thane 400602 Waharashira
5 Email
e

GIvi T/
Company will be held on Wodnesday, March 31, 2021 at 04:00 PM, through Video

ices Private Limited are herety caled uporf
1o submit eir dams with proof on or belcre 23rd March, 2021 1o he inkedm resokton]
professional  he address mertioned against entyy No. 10.

m-nag-nag.-mmmummnmmummmm

person, by post or by electranic means.

Rinanca redite elorgig o ches, a ised sgant the ery No, 12, shall it

chaios of auhorised representative from amang the tiree nsoivency professionls lisied
P Al

Name and Signature of Interim Resoluion Professional {

V=
s
Karvenagar Brarch

‘Corpporatn Bank, Sal Ganesh Complex, Kanenagar, PUNE - 411052,

POSSESSION NOTICE (Under Rule &(1) (For Immovable property|

2 : 108 Mash, 2021, Pune RITESH RAGHUNATH MAHAJAN
2. above FSC-CoC-CV gon. kol 2020
‘The Techno-Financial proposals are invited through e-tendering process on| | cicuiar o, June 19, o
. Seplember28, 2020,
the same. Altematively, the tender from our| T iy m&;r‘hu:u"gm v i-ou |
official website www.upforestcorporation.co.in. Last date for submission of BSEat "sComespondence Address: W
proposalsis 19" March 2021. Managing Director| | wenvbssindia.com. NGO iy Slich, Vo, o Messla, Wk
nkurir on@a aainsolve
Contat o $86284 (M PunetSachdoa)
SR ES () Uvion Bant s T

Date and Time of E-Auction: 24th March 2021 0PSO
muidu.mmus each)

Ty Ankur Won (ingia] vt Land (0
o7 o Ligadaoe spomed by b0 pon

the EGM by following below procedure:
1 Name of

harencider

Estsle fomed 'tie Natand
mvummrmna,mma-mm-mﬂnnwmmnm-hnnm«
Bloc] TeSe | EWD TG
At Prics® | Amouni  Value

email to our RTA “Bigshare Services Private Limied” on their email 1D

WHEREAS, Mr. Jagdish P. ', Sai Ganesh
Conlex. Krvenaga,

Sacutty st Act, 2002 . 54 of
canfeted underSectn 137)fe3d i e 3 of the Secuty raestEnforoamen (Rodes 2002 sued a

demand rofioe daled 28.01.2020 duly acknawiedged hand deivered and posted on maiing addess by
regsired post on 23012020 Caling upon te bermwer St an vlmmar Palk a0 . Reshm B

2 For se provide Demat acooLnt details (COSL-16 digit
Sancbny 1D.oc NSOLIO digt DI, CLID. Name Ghont maseror Copr ol

o048 405, 4er-Foor O
Business Centor, stated ot Pt No. 74 of TPS. 1l g
beaing C. T.5. No. 5822 f Vilage Gratopar Kl ¢
R B Meh Mg, Ghaopr Esst Mumba

Mahaashta -400077 raving capel area f 6555,

23760000 500,009 5 Lakhs

ceptor Tegect Dt e

Private Limited on their amai ID: investor @ bigshareoniine.com

Lakh O Thcusand i Hundre Niey Ore & Pase Nrely mm wlhn&! days fam he dae o( st
o the s notce,

notios publicin

powers conferred on him uder Sub - Section (4 of Secion ch!Acl’aa:-vhRuanlMESSum
Interest Enforcement Acru 2002 cn 5 he 23 day of Octote ofte year 2020,

sioed

anyy dealing with fhe property will be subject fo e charge of Corporation Bank(Name of the Institution)

foran amcunt R, 57,01 69190 and neret hereon

The Barowers o s nvedtopeveonsof i secton ) ofsacton 13

of the Act,

Descripion of the Imovable Prmny A v gt & parel ofthe propety
isting of Flat No. 1204, 12th Floor, .72

a
‘mentioned sharehoiders.

*The part of Property being ‘Cammercial Office No. 404 & 405, 4th Floor, Dhoot Busines
Centes, situsted at Plot No. 74 of TPS. I bearing C. . S. No. 5322 of Village Ghathopar
Kirol at R. B. Mehts Marg, Ghatopar East, Mumbal, Maharastra 40007 having carpel

The Fumiture, Fixtures and otfer interiors lying at 404 & 405"ard

inNote No.
Members may for the Frequently Asked Questions (FAQs) and e-voting manual
available at www.evotingindia.com, under help section or write an e-mail to
helpdesk evoting @ odslindia.com or call 1800225533,

and Condition of the Eauction are as under
L Efuion wi b condicad on "AS IS WHERE I5",“AS IS WHAT 5" and “WHATEVE

2

y
For Narendra Investments (Delhi) Limited

Chintan Doshi

avalatio awebsio mm.mmw Cantact M. Dt rajapas o 4917874138234
/9870039713 admin@sauctions 501 {01 garg 1 1 ink Heps:iwww ssuciors.coinl nires
o o wi v s iR menioed company b s b cned o wroogkans,

face: Thane
Date: March 10, 2021

rs. Carpet
g th Tarach o ot £27 4 . © Buldng i, ot
Bloomfield, Ambegaon Budruk, Taluk
Date : 101032021
Place : Pune

PUBLIC NOTICE

Notice is hereby given to the general public that. our Clients Mr. Yogesh
Bhaskarrao Kale and Mrs. Amruta Yogesh Kale, are in the process of
purchasing the FlayApartment Properties more particularly described in
Schedule written hereunder from Mr. Ashish Suryakant Gandre Mrs.
Prajakta Ashish Gandre,

The said owners have nformd aur clet il there are no charges or

AUTHORISED OFFICER

[ Bomd otinde

2T aaning beion, it b slenti P 1, sk ks (s sepaniont i
egarling e (e of propey, dues of bd taxes, eCrGYy nd weler charges, manienancd
ceges, i The prop]
a e ste wih gror agpoin

erty mensoned
mert, cantacing M. Puneet Sachdeva: +913800865284.
y 3

PRIATE LMTED LIQUIDATION”, Accourt No SUX0STS7EY1, HOFC 8ank, Bnc. Pk o]
&, Sect 17, Vashi,

oy 8 comorat
| incomoated registered
3 7 TmET
Hidfion s of copesie o
TO5/105, Provogue House, UfT New
m(nmmmum Link Road, Ancheri (W), Mumal]
400053
WWAT |

‘conporate de

bior
[ ESOMa®d @€ o Cosue of

Degost mnd
mmnnsmmumn-manunmwu(upmonmmm
Address-Pod, (3) PAN card, (4) \aid e-mail I, (5) Landine and Mabie Phane mumber, (6}
Aidat and Undaraking, as per Annexus 1, (7) Bid Appicaion Forn as per Annexus I, ]
i,

Cangiete EAucian the il
orby| at the 2

o -
on e portal hitps Jwaw.eauctions.conl. The e-aucion senice provider Linkstar infosyd
Private Limited wil provids User i and passward by amai 0 eigble bidders.

7. case,abid

and that, they
the public at large that, any personis cla\mlngl having any right,

interest on the scheduled property or any part thereof of Adestor]
nature by way of sale, exchange, morigage, gift, trust, inheritance,
bequest, possession, lease, lien, easement or otherwise etc; is hereby
requested to_communicale in writng in rspect of me7 same to the

date of issuance of this notice, producing the relevant original documents
between 10.00 am. & 6.00 p.m, on any warking day duing the notice

Wame and fegitrabion number o
insohency professional acting as iterim|
resoution professional

Regn 1 1BBVIPA-001/P)
Polummn 18/10743

[ 9Address and e-mal of the intenm resoluson
professiona, as repistered wit the Board Blw 1= Floor, Dr M. B. Velkal
veet, Kabadevi Road, Mumbal
Mmmmmz
Emallid: vinod ambavat com

0 Address ad emal © be used fof

poriod referrod to abave, a8 he said sale
be completed without any further refererce or regard to any e
purported claim, right, title or interest of whatsoever nature, received

Al that piece and parcel of the Apartment No. B-7, localed on stilt floor
admeasuring about 665 sa.ft., i.e. 61.78 sqmirs built-up area together
with 1.04 % of undivided share in the comron area and the Apartment
No. B-8, located on stilt floor admeasuring about 545 sq.ft., i.e. 50.63
sq.mirs built-up area together with 0.89 % of undivided share in the
common area and facilities, in the Scheme known as "Westend Village
Building No. B & C Apartments”, constructed on the land bearin:
101/1/Y, admeasuring about 5252 sq.mtrs. situated at Villiage Kothrud
Taluka Haveli District Pune within the local limits of Pune Municipal
Corporation, Pune and within the registration District Pune and
registration Sub District and Taluka Haveli, Pune and boundaries of said
Flats/ Apartment is: On or towards East: By Fiat No. 8-9 and B-10 of Mr,
Suryakant Gandre, On or towards South: By Corridor of First Floor B
Building, On or towards West: By Open Parking Space of B Building. On
or towards North: By Ops y lestend

M/s. M.V. Kini & Co.
PIaCo :PURS s, st o oot st 0o S
DR. : 10/03/2021 01t Rov. Susisge e 11008 - 030 Bor0OT 4

Wi . e resouton uncten of LBS A & CST R, B
professional Kurta (W) Mumbai-400070
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